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Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy. of OROER/ST-M/INTCIIIm ORBfR 

passed by-this Tribunal in the abDue said applicatiàn(s) on  

64PLUTY 	TRAR . 

End : As above 	- 
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16-12-19e8 

ORDERS IN CONTEIIPT PETITIONS 

Nos.26 TO 211/88 C/u CPs.277 

TO  

Petltjoer by Dr.fl.S. 

Nagaraje.. 

13 	 2. Respondents by Smt;K. 

Gahgø, Deputy accountant Cenerel 

(admn.), Bengalore.- 

3.lnthese petitions filed 

under Sc.17 of the. Administrative 

Tribunals Rct,1985 and the Contempt 

of Courts Act,1971, the petitioners 

have moved this Tribunal to initiate 
coternpt of Courts poceedings 

2ginst the respondents for non—

implemetation of the brdersmade 

in the.ir  favour, by this tribunal. j 

4. Smt. K.Cenge, Deputy ccoun—

tent Ceneel, appearing for the 

respondents, has brought to our 

notice that the Hon'ble Supreme 

Court has stayed the operation of 

the orders made in favour of the 

petitioners and therefore, these 

Contempt of Courts Proceedings are 

liable to be dropped. -i4e find 

this submission of Smt. Csnga is 

correct. . On this view, these 

Contempt of Courts Proceedings are 

liable to be dropped. We, therefore, 

drop these Contempt of Courts Pro—

ceedings. But, in the circumstances. 

ofthe cares, we direct the perties 

to bear. their own costs. 
L. 

UICC C 	IRP1AN 	tP1EP1BER(4) r1 

ft 

0 	 contd.. .3 

Jr- 

I,  

a 	
Al 

0) 	

) 

TRUE COPY 

/ 

CENTRAL ADMlSTATlVE TRLBUN I 
BANGALORE  



CENTRAL ADMINISTRATIVE TRIBWA 
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Subject : SENDING .. CO2IES OF ORDER PASSED BY THE 8ENCH 

Please find enclosed herewith the Copy of 

passed by, this Tribunal in the above said application(s) on 	16- 12- 

rpuTY REGISTRAR 

End : As above 	 5. 	 (JUDICIAL) 
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Date . 	 Office Notes . Orders of Tr,bunl 
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ORDERS IN M NTEMPT PETITIONS 
4 - 

NOS 197 to 202/88 C/ 	C Ps 

212 to 276 & 297 to 326/86 
- 	 .. 

In these petxtiorunder Sec.17 

othe Administrtive lribunals- Rct 

- 1965 and Contempt of Courts Act, 

1971, the petitioners have moved 
- 	 this Tribunal to initiate Contempt 

of Court Proceedings aginet the 

respondents for non-implenentetion 

.of the orders in.theif, ?evour-by 
. 	 . 	 this Tribunal. 	1 

- 	. 	 . 	 . 	 . 	 .- 	....-. .........S 	 •••• 

Ge.eral(Actmn.), 	Bengel-ore,.a-ppeer 

-. 	...., 	- Gan nn 	Dpniitv 	ccoiintsint 

ing for the respondents, has pieced 

beforB us copies of-  two orders,both 

dated 14-12-1988 passed by respon 

dent(R)1, in favour of the peti- 

tioners, pursuant to the orders of 

this Tribunal in the matter, subjt 

to certain terms and conditions 

specified by R-1. 	It is apparent 

that the aforesaid orders of R1 

would eventually result in payment 

to the petitioners as directed by 

. this Tribunal. 	In these circurnatan- 

ces, we consider it proper to drop 

' the Contempt of Court Proceedings 
• in question. The .aid proceedings 

therefore are hereby dropped. But, 
in the circumstances of the case, 

parties to bear their4  

& I. 
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REG ISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALURE BENCH 

Commercial Complex(BDA) 
md iranagar 
Bangalore - 560 038 

Dated t 

APPLICATION NOS. 1078 to 1083/87(F). 4 to, 
21 to 26 28 ti_33 39to 44 

&. 59 to 

Applicants 
	 Respondents 

Smt SC Bharathi & 31 Ore 
	v/s 	The AG, (ME), Karnateka & 2 Ore 

Shri Ganesh H. Patwardhan 
1068/11 (Out House) 
8th Main Road, Vijayenagar 
Bangalore - 560 040 

Shri K.W. Suparna 
Plo. 2529 9  10th Main, 'C' Block 
livid Stage, Rajajinagar 
Bangalore - 560 010 

Shri N.K. Chandrasekaran 
No. 4/24, Lingaiahnapalys 
turd Cross, (Dasappa Circle) 
Jogpaiyaa, Ulsoor 
Bangalore - 560 008 

Sat K.R. Kamais 
1349 9, 10th Main Road 
Vii ayanagar 
Bangalore - 560 040 

11, Set K. Usha Devi 
17 (Out House), 8th Cross 
6th Main Road, Malleswaram 
Bangalore - 560 003 

12. Sat H.N. Manjula 
136, 70, II Block 
Thyagaraj anagar 
Bangalore - 560 028 

To 

Sat 5.6. Sharethi 
hOlD, III Cress 
Raghavendre Colofly 
Bangalore - 560 018 

Sri T. Gokulananda Rae 
15/1 9  'E' Street, Fart 
Bangalore - 560 002 

Sat Soways D. Pont 
301, II Main 
Ma lie awa rem 
Bangalore - 560 003 

Sat Anasuye Gokhels 
40/122, 9th Cross 
Gouindaraj enagar 
Bangalore - 560 040 

S. sot N.S. Leelavathy 
707, 'Kumaradha!e' 
16th Cross, 3P Nagar 
Bangalore - 560 078 

6. Shri D.R. Srinivasan 
142/3/3, Ganappa Gardens 
Coconut Avenue, Maileewaram 
Bangalore - 560 003 
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 Shri H.A. Ananth 
13. Smtj Cite Govinden 459  3x,J Cros 	Road 

14, 17th Cross 
13th Main, Melleawaras 
Bangalore • 	560 055 

Mall awares 
Bangalore - 560 003 

14, Shri K. DayenaridaSh.t 25, Smt Ushe Selves 
149  Model House . 19, Hutchino Road 
3rd, Street, Basavanagudi Cook Town 
Bangalore - 560 OU Bangalore - 560 005 

15. Smt Seramma Verghese 26. Smt P. Vasantha Kuaari 
. 29/2, Wheeler Road 2, 	'Sarovar' 
Banalore - 560 084 2—A Cross, Hnanth8pp8 Layout 

Sultenpalye 
16, Shri V. Kanappa Bangalore - 560 032 

31/2, Kodandaras Layout 
A.S. Mudalier Road Cross 27, Sat V. Nalin 	Plurthy 
Bangalore - 560 042 

 Shri P.S. Math. 
17. Smt A. Manjule 

338, 10th 'A' Main 	 .  Shri A.V. Srikantaiah 
III Block, Jayanager 
Banalare - 560 011  Shri K.S. Ra)1kar 

18, Set' Nalini Ralakriehnsn  Shri L.P. Kriehnamurthy 
173, )eevanahalli Main Road 
Cox Town 	 .  Shri A. Alphcnee 
Bangalore - 560 005 

(Si Accountants, Was. 27 t. 32 _ Senior 
 Smt A.T. Kamala Office of the Accountant General(A&E), 

570 9  II Cross, Vth Main 	. Karnatake 	I, Bangalore - 560 001) 
Hanunanathanagar 
Bangalore - 560 019 33, Shri M.S. Naqaraja 

 Smt Poorna Krishna Murthy . 
Advocate 
35, (Above Hotel Swagath) 

59, let Main Road tat Main, Gandhinagar 
Thyagarajanagar Bangalore - 560 009 
8an álor. - 560 028 

21, Smt Lakshme Prased 
34. The Accountant General 

(Accounts & Entitlements) 
1081 9  4th Main Road . Karnataka 
Prakashnagar Bangalore - 560 001 
Bangalor. - 560 021 

35. The Comptroller,& Auditor General 
22. Smt V. Chandre of India 

172 9  LIG House 109  Bahadur Shah Zafar Marg 
Kengeri Sate liLt. Town New Delhi - 110 002 
Bangalore 

36. The Secretar) 
 Shr 	M. 	 y Naraaimhamurth 

2545, 14th 0 8' Cross 
Ministry of Finance 
Department o 	Expenditure 

Plultistoriad Building 
New Town, Velehanka 

New Delhi - 110 001 

Bangalore - 560 064 
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37. Shri R. tlaeudeva Re. 
Central Govt. Stng Counsel 
High Court Building 
Bengalore - 560 001 

am 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Plea., find enclosed herewith the copy of ORDER passed by this Tribunal 
in the above said applications on 25-1-88. 

I TY REGISTRAR 

End : As abovo 
	 (JUDIcIAL) 



BEFORE THE. CENTRAL AD19INISThATIJE TRIBUNAL 
BANG AL OR E 

DATED THIS THE 25th DAY OF JANUARY.1988 

Present : Hon'ble Justice Sri K.S.Puttaswamy 	Vice—Chairman 

	

Hon'ble Sri L.H.A.Rego 	 Member (A) 

A,Nos.1078 to 1083/87(1) 
4 to 	6/88(1) 
21 to 26/88(1) 
28 to 33/88(1) 
39 to 44/88(1) 
59 to 63/88(1) 

1. Smt.S.G.Bharathi, 
110/D,III Cross, 
Raghavendra Colony, 
Bangalore - 18. 

2, T.Gokulananda Rao, 
15/19  'E' Street, Fort, 
Bangalore - 2, 

Smt.Sowmya D.Pant, 
301 9  II Main, Malleswararn, 
Bangalore - 3. 

Stnt.Anasuya Gokale, 
40/1229  9th Cross, 
Govindarajanagar, 
Bangalore - 40. 

Smt.N.5.Laelavathy, 
707, 	 Cross, 
J .P.Nagar, Bangalore. 

0.11 .Srinivasan, 
142/3/3,Ganappa Gørdans, 
Coconut Avenue, Malleswaram, 
Bangalore - 3. 

Ganesh H.Patwardhan, 
1068/11(Outhouae),8th Main Rd, 
Vijayanagar, Bangalore - 40. 

K.J.SUparna, 
N0.2529, 10th Main'E'Block, 
Und Stage, Rajajinagar, 

( \\ 	Bangalore - 10. 

.K.Chendrasakaran, 
) J No.4/25,Lingaiahnapalya, 
) Jj 	III rd Croas,(Dasappa Circle), 

,} 	Jogpalyam, Ulsoor,B'lore—B. 

B.G/ 	10.Smt.K.R..Kamala, 
R/a No.1349,10th Main Road, 
Uijayanagar,B81ore - 40. 
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Smt.K.Usha Davi, 
R/a No.17(OH),6th øajn Rd, 
8th Cross, Malleewaram, 
Bangalore - 3. 

Smt H.M.rqan3ula, 
R/a No.1369  709  II Block, 
T.R.Nagar, 88lore —28. 

Smt.Gita Govindan, 
R/a No.14, 13th Main, 
17th Cross, Malleswaram, 
Bangalore - 55. 

K.Dayananda Shet, 
R/a No.14, Modal House, 
3rd Street, Basavangudi, 
Bangalore - 4. 

Smt.Saramlna Varghesa, 
R/a No.29/2, Wheeler Rd, 
Bangalore - 84. 

V.Kanappa, 
R/a 31/2, Kodanadaram 
Layout, A .S .Mudaliar Road 
Cross, Bangalore - 42. 

17, SmtA.Manjula, 
R/a No.338, 10th 'A'Main, 
UI rd Block, Jayanagar, 
Bangalore. 

Smt.Nalini Balakrishnan, 
R/a No.173, Jeevanahalli 
Main Road, Cox Town, 
Bangalore - 5. 

Smt A.T.Kamala, 
No.570, II Cross, V Mains, 
Hanumanthanagar, BBlère .. 19. 

Smt,Poorna Krishna Murthy, 
R/a No.59, I at Main Road, 
Thyagarajanagar,B'lore - 28. 

Smt.Lakshrne Pras3d, 
R/a No.1081, 4th Main Road, 
Prakash Nagar, B$lre— 21, 

Smt V.Chandra, 
No.172, LIG House, Kengeri 
Sattelite Town,Bangalora. 

M.Narasimhamurthy, 
No.254/5,14th 'B'Cross, 
Multistoried Building, New 

Town, Yelahanke, B'Lore —64. 
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24. H.A.Ananth, 
No.45, 3rd Cross Rd, 
Swimrning.Pool Extension, 
Malleawaram, 
Bangalore - 3. 

Smt, Usha Selvani, 
No.19, Hutchins Rd, 
Cooks Town, Blore - S. 

Smt,P,Iasantha Kumari, 
No.2, 'Sarovar', 
—A Cross, Hanumanthappa Layout, 
Sultanpalya, Bangalore - 32. 

Smt.V.Nalini !lurthy, 
W/o B.R.Srinivasa Murthy, 
R/a Bangalore. 

P.S.I'Iatha, 

29, A.V.Srikantaiah, 

K.S.Raykar, 

31. L.P.Krishnamurthy, 

A.Alphonse, 
( all Working as Senior Accountant, 

u/a the Accountant Cerieral(A&E), 
Karnataka—I, Bangalore - 1. 	... 	Applic9nts. 

Dr.19.S.Nagaraja 	 ... Advocate 
Sri S.K.Srinivasan 	... 	Advocate 

Vs. 

I.  

Ow 

The Accountant General, 
(Accounts & Entitlements), 
Karnataka, Bangalore - It 

The Comptroller and Auditor 
General of India, No.10, 
Bahadur Shah Safar Marg, 
New Delhi - 2. 

The Government of India, 
by the Secretary, 
M/D Finance Department and 
Expenditure, New Delhi - 1. 	 :Respondents 

( Sri fLVasudsva Rao 
	 Advocate ) 

These applications have come up before the court 

todays  Hon'ble Justice Sri K.S.Puttaswamy, Vice—chairman 

made the following 	: 
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These cases were posted for heaiing before us 

today. Sri M.Vasudeva Rao, learned Additional Standing 

C0U115e1 for the Central Government appearing for the 

Respondents in these cases prays for two morths time to 

Uø their reply and then only argue these cases. 

Or, r1.S.Nagaraja, learned counsel for the applicants  opposes 

the request of Sri Rao and contends that the questions raised 

in these cases, are concluded by an earlier decision rendered 

by US in A.No.1327 to 1334/86(1) decided on 7/8th July, 1987 

11.NAJUNDAS'JAMY V. ACCOUNTANT GENERAL, BANGLORE AND OTHERS, 

Sri Rao does not dispute that the facts of these cases and 

the questions to be decided are in all fours with Nanjunda—

swamy's case. But notwithstanding the same he prays for time. 

2. 	We are of the view that the req est of Pri Rao 

which will not really serve any purpose but will only delay 

the proceedings without any benefit to anyb dy is wholely 

unjustified. We, therefore, reject the pra?er of Sri Rao 

and proceed to decide the cases on merits. 

3. 	The applicants are working as senior Accountants 

in the office of Accountant General, Accounts and Entitlement, 

Bangalore (AG). 	In Oil No.F.5(32)E.IIl/86.Pt.II dated 

12.6.1987, accepting the recommendations of the Fourth Pay 

Commission, Government had revised the pay scales of the 

applicants, but had extended that benefit only from 1.4.1987. 

The applicants claim that the benefit of sijich revision should 

e extended to them from 1.1.1986 as in the case of all other 

civil servants of the Union of. India. 

4, 	In Nanjundaswamy's case, we had occasion to 

examine this very question on the claims mde by Nanjundaswamy 
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- and others who are working as Senior Pccountants as the 

applicants before us. On a detailed examination of that 

question(vide pares 27 to 34) we held that those parsons; 

whose claims were in all fouze to the applicants before us 

were entitled for the benefit of revision of pay scales from 

1.1.1986 as in the case of all other civil servants of the 

Union of India. The order made by us in Nanjundaswmy's 

case the etay of which was  also granted by us for a period ' 

of 90 days has not even been challenged by the Respondents 

before the Supreme Court and had become final also. 

5. 	 While upholding their claim we also expressed that 

Government itself should generously extend tMtbenefit to all 

others sjmj8rly situated without necessarily driving them 

to approach this Tribunal or the Supreme Court. But we regret 

to notice that hope had been belied and the respondents have 

extended the benefit of that order only to the applicants in 

those cases denying the same to these applications though they 

made a demand for a similar treatment. In thae circumstances, 

the claim. of the applicnts for extending the benefit of the 

revision of pay scales from 1.1.1986 for the very reasons 

stated in Nanjundaswamy'S case ha6 necessarily to sucseed. 

We theraforuphold their claims. 

In the light of our above discussion we make the 

following orders and directions z 
t- 	 -' 

(i.) We declare that the applicants are entitled 

- 	 for the revised pay scales extended by the 

j 	fl 	 Government of India in its order No.F.5(32)— 

// 	 E.III/86-Pt.II dated 12.5.1987 from 1.1,1985. 
I.- 

(ii) We direct the gespondents to fix the pay scales 
of the applicants in the revised pay scales in 
terms of order made by the Government of India 
on 12.6.1987 from 1.1.1986 and extend all such 
consequential monetary benefits flowing from 
the same to them from that date with all such 
expedition as is possible in the circumstances 
of the cases and in any event on or beofre 
30.4.1988. 
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7. 	 Application8 are allowed. But in the circumstances 

of these cases, we direct the parties to be9r their own costs. 
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- 	 REGISTERED 

CENTRAL ADMINISTRATIVE TRIBUNAL 
BANGALORE BENCH 

Commercial Complex(BOA) 
.Indiranagar 
Bangalore - 560 038 

Dated: 9 MAY1988 

IA I IN 	APPLICATION P105. 	263 to 281, 4 to 6 1, 21 to 26, 28 to_3., 
391o_44, 59 to 63, 12a. 121 to 1329 
135 to 139, 188 to 215, 218 to 239, 
240 to 251 253 to 262 1  283 to 303 
415 to 43588(F) & 1078 to 10837iiFi 

Applicants 	 Res2ondents.. 

Sot A. Manjula & Ore 	 V/B 	The Aócountant General (A&E), Karnataka, 
Bangalore & 2 Or's 

To 

1, Or M.S. Nagaraja 
Advocate 
35 (Above Hotel Swagath) 
let Main, Gandhinagar 
Bangalore - 560 009 

The Accountant General 
(Accounts & Entitlements) 
Karnateke 
Bangalore - 560 001 

The Comptroller & Auditor General 
of India 
No. 10, Bahadur Shah Zafar Marg 
New Delhi - 110 002 

The Secretary 
Ministry of Finance 
Department of Expenditure 
New Delhi - 110 001 

Shri M.S. Padmarajaiah 
Central Govt. Stng Counsel 
High Court Building 
Bangalore - 560 001 

6. Shri M. Vasudeva Rea 
Central Govt. Stng Counsel 
High Court Building 
Bangalore - 560 001 

Subject : SENDING COPIES OF ORDER PASSED BY THE BENCH 

Please find enclosed herewith the copy of ORDER passed by this Tribunal 

in the above said applications on 4-5-88. 

SEi1Ith'110ER 
5UDICIAL) 

Encl 1 As above 



In the Central Administrative 
Tribunal Bariga.lare Bench, 

Bangalore 

ORDER SHEET 
263 to 281, 4 	21 to 269 28 t 33, 39 to 44, Application Nos.-.................. 

59 to 63, 120, 121 to 132, 135 to 1399 188 to 215, 	Respondent 
218 to 23911, 240 to 251, 253 to 262 9 283 to 3039 
415 to 435/88(F) & 1078 to 1083/87(F) 

V/s 	The AG (A&E), Karnataka, B'lore & 2 Ore 
Advocate for Respondent 

M.S. Padmarajaiah 

Applicant 

Smt A. Manjule & Ore 
Advocate for Applicant 

Or M.S. Nagaraje 

Date 	 Office Notes 
	 Orders of Tribunal 

TRUE COPY 
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Applicants by Dr.fl.S.NaQarai 
and respondmts by Shri M.S.Padmarajaiah. 

Shri Padmarajaiah requests 
for extasion of time by three months to 
comply with our orders. Dr.Nacarai has 
no objection. Request granted. 

MEM 
4.5.88 

PIEI'lBER(J) 
4.5.88 


